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edit Deposit Ratio of Nationalised
Banks

37. SHRIMATI JAYANTI
INAIK : Will the Minister of
ANCE be pleased to state:

the credit deposit ratio of all
nalised Banks in Orissa and how
it compare with the corresponding
a figure; and
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(b) the steps taken to improve
this figure so as to bring it to the
national aveage, if not higher ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and
(b) In Orissa, the credit neposit ratio of
public sector bank (S B.I. Group and 20
nationalised banks) stood at 78.5 per
cent as at the end of June 1983, This’
was higher than that of 67.4 per cent
achieved by these banks at all India

level.

Loan Sanctioned by Nationalised Banks
to Educated Unemployed Youths

4738. SHRIMATI JAYANTI PAT-
NAIK : Wiil the Minister of FINANCE

be pléased to state:

(a) the amount of loan sanctioned
by wvarious nationalised commercial
banks to the educated unemployed
vouths for their selfs=employment as on
31st Maich, 1984.

(by the number of unemployed
c:.Jucated youths who have taken loans
from nationalised commercial banks in
different States and Union Territories

under self-employment schemes; and

(c) the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) to (b)
The State-wise break-up for the number
of applications sanctioned by banks for
self.employment scheme for educated
unemployed youth, and the total amount
of loans sanctioned up to 3Ist March,

1984 is given in the statement attached,








